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press ltdpped short ol 71 Up Parcel 
Efcpress on the Up loop line of fchiir- 
thana station ot the Northern Railway 
and in the second case thig train stop, 
ped short of a goods train on the Up 
loop line of Bhabua Road station of 
the Eastern Railway. In the second 
case, however one Chair Car derailed 
as a result of severe jerk due to sud* 
den application of brakes. There was 
no injury to any one in any of thê e 
two cases.

(c) Since failure of human element 
is the largest single factor responsible 
for train accidents, Safety Organisa­
tions on the Railways have been 
engaged in a relentless campaign to 
create greater safety consciousness 
amongst the staff connected with the 
running of trains and to ensure that 
staff do not violate rules or indulge 
in short«cut methods that may lead 
to accidents. In order to reduce 
dependence on the human element, 
various sophisticated aids like ultra­
sonic flaw detectors for wheels, axles 
and rails, axle counters, track circuit­
ing, automatic warning system etc. 
are being introduced progressively.
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Arrears of gratuity of Labourers al 
Pashoke Tea Garden, Darjeeling

11250. SHRI K. B. CHETTRI: Will 
the Minister of PARLIAMENTARY 
AFFAIRS AND LABOUR be pleased 
to state:

(a) the action taken by Govern- 
ment to deer the arrears of gratuity 
of labourers at Pashoka Tea Garden, 
Darjeeling; and

(b) the profit and loss accounts for 
the year 1977-78 and 1978-79?

THE MINISTER OF STATE IN THE 
MINISTRY OF LABOUR AND PAR­
LIAMENTARY AFFAIRS (DR. RAM 
KIRPAL SINHA); (a> & (b). The 
State Government of West Bengal, 
who are the ‘Appropriate Govern­
ment’ in relation to this establish­
ment, have been requested to furnish 
the retired information.

Deccan Queen 301/302

i i m  s h r i  w m o M m  m m
DANWE:

SHRI R. K. MHAUH:

m i  ttw Ut M »W IW »-h*
plttM* to n*tt to tw  i m  & * / - »




